F.No. 01(15)/Roster/CESTAT/2011
CUSTOMS,EXCISE & SERVICE TAX APPELLATE TRIBUNAL

WEST BLOCK-2, R.K.PURAM, NEW DELHI-66

ORDER NO. 02 OF 2011
Dated 04/01/11
The Hon’ble President has been pleased to partially modify the sitting notified vide order no. 206 of 2010 to the extent indicated below:-

From 10/01/2011 to 14/01/2011,Hon’ble Smt. Archana Wadhwa, Member(J) and Hon’ble Mr. Mathew John,(T) will hear all Customs Division Bench matters.

From 13/01/2011 to 14/01/2011, Hon’ble Mr.Justice R.M.S.Khandeparkar, President and Hon’ble Mr. Rakesh Kumar, Member (Technical) will hear Excise and Service Tax Division matters.
By order

Sd/-
(S.Chandran)

